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The Deputy Minister of Railways 
and Transport (Shri Ala^resan): (a)
The Trafllc and Engineering surveys 
for a railway line from Chittorgarh to 
Kotah were carried out in 1947 and 
the Railway Administration are" now 
bringing these upto date. This oroje^t 
has however, not been approved for 
construction so far. A preliminary 
survey of Patehpur-Churu link nas 
been carried out and the report is 
being finalised.

(b) Does not arise so far as Chittor- 
garh-Kotah Rail link is concerned. It 
is too early to say in regard to Fateh- 
pur-Churu as a decision would be 
taken only when the report is finalised 
a n d  examined.

C a s u a l  L a b o u r  i n  R a il w a y s

158. Shri N. B. Chowdhury: Will
the Minister of Railways be pleased 
to state:

(a) what are the numbers of man- 
days in respect of casual labour em
ployed on Government Railways 
during 1951-52, and 1952-53; and

(b) the total expenditure incurred 
on this account year-wise during the 
above two years?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
and (b). The information is being col
lected and will be laid on the Table of 
the House In due course.
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The Minister of Food and Agriculture 
(Shri Kidwai): (a) The two Commo
dities Sections in the Ministry mainly 
deal with the administration, budget 
etc., of Commodity Committees which 
are seven in number. The work re
lating to development of Cotton and 
Jute is also done in one of these Sec
tions.

(b) The matter is under considera
tion.
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The Minister of Health (Rajkumari 
Amrit Kaur): Two thousand seven
hundred and twenty eight.

B h o o d a n  M o v e m e n t

161. Shri Raghavaiah: Will "the
Minister of Food and Agriculture be
pleased to state the names of the 
States that have enacted legislation to 
give complete proprietorship to own
ers of lands under the “Bhoodan 
Movement**?

The Minister of Food and Agricul
ture (Shri Kidwai): A statement is
placed on the Table of the House. [Set? 
Appendix III, annexure No 68]




